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DR. NARENDRA JADHAV: Sir, according to Section 12(c) of RTE Act, 2009, it
is mandated that all private unaided schools must admit in Class-1, at least 25 per cent of
the strength of that class, children belonging to weaker sections and disadvantaged group.
Sir, from the Annexure-I1, | am appalled to see that not even a single student from weaker
section and disadvantaged strata has been admitted for the last three years in Andhra
Pradesh, Arunachal Pradesh, Haryana, Himachal Pradesh, Punjab...

MR. CHAIRMAN: As a Member, you cannot say like this. You can say a number of
States. Let the Minister. ...(Interruptions)...

DR. NARENDRA JADHAV: | am quoting from the. ...(Interruptions)...
MR. CHAIRMAN: You have to ask supplementary. You cannot read the answer.

DR. NARENDRA JADHAV: My supplementary question is, it is making a mockery
of a very good scheme, what action is being taken on these things.

SHRI PRAKASH JAVADEKAR: We have written umpteen times to States,
who are not doing this and where the admissions have not taken place because this is
absolutely against the spirit of law. Therefore, we are emphasizing. Fifteen States have
issued per child cost norms for reimbursement. There only, admissions are happening.
The expenditure of reimbursement, which was ¥ 250 crores in 2014-15, was ¥ 1,345
crores last year.
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*229. [The questioner was absent.]
Strengthening of elementary education in North Eastern Region

1t229.SHRI AHMAD ASHFAQUE KARIM: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@) whether Government has chalked out any scheme to strengthen the elementary
education for educational development of children of North Eastern Region;

(b) if so, the details thereof; and
(c) by when the work under the scheme would be started?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): (a) to (c) A Statement is laid on the Table of the House.

Statement

(@) to (c) The Government has launched Samagra Shiksha - An Integrated Scheme
for school education w.e.f. 2018-19, which is an overarching programme for the school
education sector extending from pre-school to Class XII and aims to ensure inclusive and
equitable quality education at all levels of school education. The objectives of the scheme
are given below:

. Provision of quality education and enhancing learning outcomes of students;
. Bridging Social and Gender Gaps in School Education;

. Ensuring equity and inclusion at all levels of school education;

. Ensuring minimum standards in schooling provisions;

. Promoting Vocationalisation of education;

. Support States in implementation of Right of Children to Free and Compulsory
Education (RTE) Act, 2009; and

. Strengthening and up-gradation of SCERTSs/State Institutes of Education and
DIET as nodal agencies for teacher training.

The erstwhile Centrally Sponsored Schemes of Sarva Shiksha Abhiyan (SSA),
Rashtriya Madhyamik Shiksha Abhiyan (RMSA) and Teacher Education (TE) have
been subsumed in Samagra Shiksha. Erstwhile SSA was under implementation since

T Original notice of the question was received in Hindi.
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2000-2001 for Universalisation of Elementary Education in partnership with State
Governments including the States in North Eastern Region. It provided for a variety of
interventions for universal access and retention, bridging of gender and social category
gaps in elementary education and improving the quality of learning.

An amount of ¥ 2129326.04 lakh has been released to the 8 North Eastern States
under SSA till 2017-18 since the inception of the scheme.

The Ministry of Development of North Eastern Region (DoNER), Government of
India has taken up a scheme of North East Special Infrastructure Development Scheme
(NESIDS), to fill up gaps of infrastructure in certain identified sectors of the North
Eastern Region including education. The broad objective of NESIDS is to ensure focused
development of the region by providing financial assistance for projects inter alia of
social sector for creation of infrastructure in the areas of primary and secondary sectors
of education and health.
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Projects under IHSDP

*230.SHRI VIJAY PAL SINGH TOMAR: Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

(@) the details of towns and cities that have been covered, so far, under the
Integrated Housing and Slum Development Programme (IHSDP) during the last three
years, State-wise, town-wise and city-wise;



